\ 2101 TEM NO. 10 REG STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS
Petition(s) for Special Leave to Appeal (Cvil)No(s).34066-34067/2009
HI NDUSTAN AERONAUTI CS LI M TED Petitioner(s)
VERSUS
KRI SHNA DULARI & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing process fee, substitution of
deceased respondent and prayer for interimrelief ))

Date: 07/12/2011 These Petitions were called on for hearing today.

For Petitioner(s)
M. N khil Nayyar, Adv.

For Respondent (s) Anur ag Ki shor e, Adv.

Raj esh Kunar, Adv.

==

M. GQunnam Venkat eswara Rao , Adv

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Service is conplete. Lrs. are already on record. It
is submitted by bot h si des t hat no further st eps are
required. Hence, pl ace t he matter bef ore t he Hon’ bl e

Court, as per Rule.

(SUNI L THOMAS)
S Regi strar



